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The Lok Subhd reassembled after Lunck at
Five Minmes paxt Fourteen of the Clock,

M. DeruTY-SPRARER in the Chair]

RAILWAY BUDGET, 1974-75—GENE-
RAL DISCUSSION—Contd.

MR. DEPUTY-SPEAKER: Shri R. P.
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PROF. MADHU DANDAVATE (Raja-
pur). Beiore 1 express my views, I should
say that the views of the Socialist Party
regarding the Railway Budget had been
expressed by my vahiant socialist comrades
offering satyagraha on Kanpur-Allahabad
railway track opposing the increase in rail-
way fares. They have already recorded
the protest of the people against the rise
in fates of third class passengers. What
they have expressed in blood and tears, 1
shall express in words., though words may
not be adequate to reflect the sentiments
of the people. These martyrs faced bullets
and laid down their Lives while giving vent
to the anger of the people outside.

Last year's budget did indicate a deficit.
In the course of the debate this year some
Members have underestimated the deficit in
the Railway budget. Some say that the
deficit would be Rs. 52.79 crores. This
is an optical illusion. Even after mobili
sation of the resources suggested in the
budget proposals the railways will be left
at the end of 1974-75 with an uncovered
gap of Rs. 52,79 crores in the payment of
dividend to the general revenue but this
gap will be in addition to the shortfall of
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Rs. 2326 crores in cash resources In
reality the total deficit will amount to
Rs. 116.05 crores. The proposition before
the Government ought to bave been how
to augment resources without throwing the
burdén on the vommon man,

We find that the expenditure on adminis-
tration is going on at a very rapid pace.
1 am not one of those who cast aspersions
on mndividual members of the Railway
Board. '

I am not brought up in the tadition
that J can cast aspersions on individual
Members.  But, I want to criticise the
Railway Board as an institution, its struc-
tare, its method of functioning and the
wasteful cxpendituie in which the Railway
Board s indulging. Sir, there is a lot of
scope for a considerable reduction in the
wasteful expenditure i which the Railway
Board 15 indulgmng. Not only that
foday, the Railway Boaid has become al-
most a Government within the Govern-
ment 1f you ask me, I would say that
the Railway Boa:d has really become a
Government and what about the Ministry?
1t has merely become a foot-board of the
Railway Board. I think that would be
the apt description of the Railway Minis-
try and the Admimstration. It is the
Railway Board which is taking major
decisions and others are merely toeing its
fine. 1 wish the Minister will function as
& Mimister and the Railway Minstry will
continue to be a Ministry and they will
try to exercise the powers that are given
to them under the present set-up.

Sir, the expenditure must fall more o
the afftuent sections and so, I have no
hesitation in saying that as far as the fares
for the first class and airconditioned class
are concerned, they should be stepped up.
But, as far as third class passcngers are
concerned, the fares must come down.
Sir, 1 am surprised to find the bresk-up
of the revenue that will be available from
the new fares that have been imposed,
The additional revenue from fares on
upper classes will be of the order of
Rs. 4.44 crores, and as far as additiona]
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revenue from third class pasvengerz is
concerned, it will be only Rs. 16.48 crores

Another thing that I would like to men-
tion is the extra-ordinary expenditure that
is being incurred on the Railway Protection
Force which is not performing its rightful
duties. I do mot want to repeat what
some of my friends have said on both sides
of the House. 1t is really not the Railway
Protection Force. As someone has rightly
exploined, it is the Railway Pilferage
Force. Therefore, this force can also be
1educed to a very great extent.

As far as the expansion programmes of
the Railways are concerned, they constitute
the most important aspect of the budgetary
proposals.  Sir, in the speech, it has been
mentioned by the Minister, who is having
a sound sleep just now......

THE. MINISTER OF RAILWAYS (SHRI
L. N MISHRA): I am hearing everything.

PROF. MADHU DANDAVATE: 1
have great respect for the Railway Minister
who can do two things at the same time
He can sleep, and at the same time, be
can listen. 1 wish we are able to develop
the same capacity.

The Railway Minister has said:

“I have not been able to include new
railway lines in other backward areas of
the country on account of paucity of
funds during 1974-75. Surveys Lave,
however, been taken up and are pro-
posed to be taken up in 1974-75 for a
lurge number of new railway lines which
have been proposed by the State Govern-
ments, Members of Parliament and other
public bodies.”

! do not want to read out the list, which
is a big one. There are twelve routes that
?lave been mentioned. But, the most
interesting part comes after the mention
of these rallway lines and that is an impor-
tant rider and & most dangerous rider.
Then, the Minister confinmes to say:

. T would fike to take up the construc-
tion of these lines during the Fifth Plan.

But, this would depend upon the availa-
bility of resources. The present alioca-
tion during the Fifth Plan for construc-
tion of new railway lines is not
sufficient for this purpose.  Execution
of these works will be considered by
Government in the light of survey re-
ports ind as and when we can augment
our Plan needs.”

This is what the Railway Minister has
said.

Sir, in this very House, during the dis-
cussion on the Railway Budget and during
other discussions that we had, on the
West Coast Konkan railway and Marath-
wada railway routes, many of us insisted
that a special premium must be placed on
development of backward areas and that
there can be no development of backward
areas and backward regions in the country
unless the infra structure required for
economic devclopment in the form of rail-
way tracks and tramsport facilities are
provided in the backward areas. This is
u vicious circle. Those who have the re-
sources to takhe up developmental activity
in the bachward areas, say that they do
not have the infra structure and so they
cannot go in for the development of back-
ward areas. When we refer to those who
are in charge of providing transport, they
say that unless there is availability of pro-
per communication for the development of
industries in the backward areas, it will
not be possible for them to accept the
feasibility reports and provide the neces-
sary transport and communication facilities
in the form of new railway lines. This is
the vicious circle that has developed. This
has to be broken.

1 represent a constituency of the West
Coast Konkan region, which has been pro-
mised over and over again a railway line.
Both sides of the House have agreed tynt
for the development of the backward region
of Konkan and also the other West Coast
areas of Mysore State as well as Kerala
State, it is very necessary that the West
Coast XKonkan railways must be developed
We were told that it will be started as a
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famine relief work, When the famine has
receded into the background we find that
the relief railway work bas also receded
into the background. Now it has become
very clear that even the survey has not
been completed and the sanction of the
Planning Commission has not been given
for the, project. So, the Konkan coastal
1ailway will be a distant dream for ail
those who have been dreaming for it. Our
Minister comes from Bihar. Time and
again, especially on the eve of the elections,
he was always promising the electorate that
the Mandar railways will be taken up.
But the churning of the Mandar has not
taken place. 1 hope the Minister will take
due care about it.

So many hon. Members have referred
to the question of bonus, 1 will say only
one thing about bonus. If our concept
of bonus » very clear in our mind, if we
accept bonus as n deferred wage and not
some sort of payment which is ex gratia,
so long as there is a gap  between the
present wage and the living wages, that
has to be partinlly filed up.  Wherever
such gap exists in the railways, it has to be
partizlly at least filled up. I hope the
Minister will take note of the unanimows
view of all the Central trade unions of the
country and will not discriminate spainst
the industrial workers of the railways.

My friends have repeatedly referred to
casual leave. Shri Kachwai has already
placed before this House a Resolution seck-
ing the abolition of the system of casual
Iabour in the railways. The casual labour
system is & hangover of the old feudal
order and the present Government, which
talks of a socialist pattern, must give up
ell the remnants of the old feudal order.
Therefore, 1 say that the casual labour
system has to be given up.

There has been a pressing demand by
the railway employees of Sholapur
Division that they must be integrated into
the Central Zone. This is not a parochial
demand but a demand which is in terms of
communications, in terms of trade and in
terms of feasibility, and they have clearly
established a case that Sholapur Division

MARCH 7, 1974

1974075~ General Discussion 212

of the railways mmst be included in the
Central Zone. I am very happy that the
Government have already  appointed &
Committes. 1 hope that Committee’s 1¢-
port will be accepted. I have not the least
doubt that on the basis of merits the Com-
mittee will recommend the inclusion and
incorporation of Sholapur Division in the
Central Zone. [ hope that this recommen-
dation will be accepted.

There has been reference to compensa-
non. 1 will say only one thing about
compensation.  Today we are putting u
premium on death by a particular mode,
If a person travelling by air dies, it s
really a heavenly death, because hix family
members  would get a compensation of
Rs. 1 lakh. But if the same person dics
in a railway accident, his family members
would get only up to Rs. 50,000 as com-
pensation.

SHRI L. N. MISHRA: His dependants
will get Rs. 50,000, in the case of his death;
it 15 not apto Rs. 50.000.

PROF. MADHU DANDAVATE : For
other categories it s less. The maximum
himit of hic is death amd the muaximum
compensation is Re, 50,000, Nowadays 1
always travel by air in the hope that in
case some accident takes place, since we
ore not able o earn that much amount in
our Jife time, at least after our death our
family members would get Ra. 1 lakh.

Then, ¥ would like to say & word about
Class 2 officers. It has been rpentionsd
in this House earlier. Now there is dis-
crimination between class 1 officers, who
are direc'ly recruited through the UPSC,
and Class 2 officers who are promoted
from the subordipate category, on the
basis of a written examination and viva
voce test. Though both have the same
responsibilitiecs and do the same duty, in
the matter of pay and promotion there is
discrimination.  That should be removed.

As far as the inequalily between the First
Class and the Third Class passengers and
facilities are concerned, that is extremely
pronounced. Sir, you yourself must have
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gone abroad and travelled by train in
countries of Europe. You must have dis-
covered that there is very little disparity
as far as the facilities are concerned. There
are only two classes and the disparity bet-
ween the two classes is very little. So, the
people prefer 1o travel not by the upper
class but by the lower class because the
facilities available are the same. Here
nlso, the disparity must disappear. I will
be very happy if the protagonists of a
socialist society create a classless train.

There is a fragmentation of the trade
union mavement which is affecting the
operational efficiency of the railways, 1
can sympathise with friends who have
tormed category-wise unions and who find
it difficuit 1o get their grievances redressed.
Those who have formed category-wise
unions are convinced that ultimately there
should be one union in one industry.
Therefore, 1 say, the ballot to decide the
representative character is the only path.

In the end, T warn the Government
that the All-india Railwaymen’s Federa-
tion and its President, Shri George
Fernandas, has already sounded a warning
that unless their grievances regarding bonus
recommendations of the Pay Commission
and all other related demands are accepted,
and a better deal iv given to the railwav
employees, the All-India Railwaymen's
Federation will embark upon a strike and
in this strike, the cooperation of all other
unions is also there. The National Con-
vention of Railwaymen has already given a
warning I think, the warning will be
heeded by the hon. Minister and their
legitimate grievances and demands will be
accepted,

SHRI PATTABHI RAMA RAO
(Rajamiundry) :  Mr.  Deputy-Speaker,
Sir, T rise to support the Budget presented
by the Railway Minister and I am glad
that in the present circumstunces, there
tannot be a better prescntation than the
one he has dome. There may be some
difficulties in the case of some sections
of the people. But under the existing
Ciicumstances im the country, probably
v¢ hove to bear them with patience and
nothing elss can be done. '

While supporting the Budget, I wish to
draw the attention of the hon. Minister
to a few deficiencies mn our State of
Andhra  Pradesh. In  May, 1972, the
Andbra Pradesh Government approached
the Ciovernment of India, the Minister of
Railways, for undertaking the following
new Jines in the State during the Fifth
Plan :

Construction of a new B. G line from
Nadikude to Bibinagar. 1 am thankful to
the hon  Muuster that he has already
included it in the present Budget.

Construction of a railway line from
Bailadilla to Kovvur via Bhadrachalam.
1t is really a necessity in Andhra Pradesh.
1t runs through Bhadrachalam which is a
backward area. Not only that. Bhadra-
chalum area hus plenty of iron ore and
rich mineraly which could be carried to
the port fur export by which we can have
evport earnings This also passes through
a cuitvated arca of west Godavari where
there is plenty of rice produced Posubly,
thes radway Line will help to transport
nee easily to other places.

So this hine is really a necessity. Then,
comstruction of & new broad gauge line
trom Nandyal to Katpadi via Cuddapah.
Then, coastruction of a new broad gauge
line connccung  Sirpur-Kagaznagar in
Andhra Piadesh and lagam in Madhya
Pradesh Then, circust railway covering
Hvderabad and Secunderabad.

I also support the 1equest of the Andhra
Pradesh Government for conversion of
Tirupati-Katpadi line viza pakala into a
bioad gauge line. That will help a great
deal in shortening the long routes, Delhi-
Cochin and Delhi-Bangalore, at least by
100 kilometres. Nowadays everything is
costly, including coal and diesel oil.
Therefore, shortening the routes must be
thought of. By investing on conversion of
this line into broad gauge, the Railways
would save a great deal by way of oil and
other things. I will give the figures:

Dethi-Kazipet-Vijayuwada-Madras-Cochin-
2890 kms. By having this railway line we
will have:
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Delhi-Gudur-Renigunta-Pakala-Kat-
padi-Cochin-2821 kms, Now I vome
to the distance from Delhi to

Bangalore, Delhi-Kazipet-Gudur-
Renigunta-Pakala-Katpadi-Bangalore-
2476 kms.

Delhi-Kazipet-Gudur-Madras-Bangalore-
2546 kms. Thus, the distance can be re-
duced by about 100 kms. Also this con-
version will help o great deal the backward
area of Rayalaseema in Andhra Pradesh.

The supply of wagons to the industries
in Andhra Pradesh is very meagre. They
complain that they are not able to get even
half the number of wogons that they re-
quisition for or require I request the
Railway Minister to look into this. Produc-
tion of things is already poor, and what-
ever is produced must at least reuch the
places where it is needed. Unless the
wagons ate supplied in adequate numbers
it will not be possible for the finished goods
or raw materials to reach the places where
they should.

Then { would suggest speeding up of
a few trains in Andhra Prodesh. The
45/46 is the only express train between
Hyderabad and Howrah In name only
it is on called an express train, it is actually
worse than a passenger tran  The 46
Express train takes 19.30 hours to reach
Waltair from Hyderabad,  Similarly 45
Express frain  takes 20.45 hours from
Waltair to Hyderabad., It i3 the slowest
express train in that area. The Hyderabad-
Madras Express is also very slow., They
must 8peed up these trains, if possible by
diesclising them

Also the Hyderabad-Delhi Express, which
is called the Southern Express, takes, as
it is, 334 hours—two nights and one day—
to reach Delbi from Hyderabad. My sug-
gestion is that it must be speeded vp; it
may take only one day and one night to
reach Delhi from Hyderabad or vice versa
I have travelled by that train several times
and 1 have found that the train reaches
most Stations well in advance of time and
stays there to leave the Station on time.
When I calculated what exactly was the

MARCH 7, 1974

1974~75-General Discussion 216

time for which the train wes stopping at
various Stations baving reached in advance
of time, I found that it was nore than
four hours—while going in edvance of the
time at all stations. So, what I am sug-
gesting is that as it is only a reduction of
54 hours and as I find that the running
time already there is 44 hours, probably
this 54 hours is not difficult to adjust. The
speeding up of the train will not only save
fuel but also give a lot of convenience to
the travelling public.  Hence, I suggest
that the Ruilways may kindly look into
the mutter. No doubt, this matter was
brought to the notice of the Railways
earlier—the spceding up of the trains, but
they have given the wusual, stereo-typod
reply that the line capacity is not there or
that it js not possible to accommodate in
the other Railwavs It is the South Central
Railway or the Central Railway through
which this train passes Perhaps it may
not be possible for the Zonal Railways to
adyust this train, but the Railway Board,
T am sure, can easilv, bv working out the
timings and in consultation with the various
Railways, find a way out. My submission
is that each railway zone should not think
that it is a separate government by itaelf,
After all, the Railway Board should see
that there is co-ordination between one
section and the ather section and the con-
venience of the public is the most impor-
tant thing. Trains keeping up the time is
most important in the present fast-moving
times.

Sir, beyond this, 1 do not like to take
the time of the House.

Wrﬁﬁ"mm-ﬁ(am’\m) T JuTeqw
wm,ﬁmnﬁ#ﬁrmﬂmﬁuﬁuﬁ
afg o faarer o afet ¥ o sreeTaTe R
TwEEH oF e ¥ oer ¥ ot
qr Wit ¥ €T ¥ 3w o Agd oY s
wit & 1 o wfs wd @Y ay e« wnd
§ P oo fwm % agr W@ W0 wmm
¥ w7 ¥ ¥rw ¥ w1 § O W were
LR NI G R LR AL
dere aglt ot W o & 1 e o wgt
nw&&gﬁﬂm*wwmm
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wix Wt ol ok & O £ wft ek Hamd
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14,48 hiw.

[SuRY VASANT SATHE in the Chair]
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SHRI R. N. BARMAN (Balurghat):
Mr. Chairman, Sir, while taking part in
the discussion on the Railway Budget, 1
would like to make a few observations on
the general and a few particular problems.

Firstly, Sir, I would like to point out
thut increase in fare on various stages
would hit the common people severely.
Secondly, the Minister has not taken due
care about the inflationary cffect of his
proposals. Increase in duty in every item
would lead to price nse and ultimately
bring a tremendous pressure on the com-
mon people. Thirdly, Sir, T would like to
raise a few points on which we have dis-
cussed many a time on the floor of this
materials for industry. During the last
one year, it has beer a constant complaint
that inadequate supply of wagons and lack
of proper planning have created an un-
usual situation for coal transport to various
industries. In the context of the Fifth Five
Year Plan transport bottleneck is a serious
problem and our industrial growth fails to
attain its targets because of this transport
bottleneck to some extent. It may not be
the sole reason but one of the important
reasons.  Production of cement and
generation of power, have been hard hit
due to irregular supply of coal. Fourthly,
1 expected that with the proposal of in-
creased Passenger fare, there would be
some proposals for the passengers’ ameni-
ties but there too, Sir, I am disappointed.

Now, coming to the particular problem
of my constituency, Sir, I am compeliled
to highlight the repeated issue of Maldah-
Balurghat line (B.G.) wa Gazole. Here I
would like to refer the Hon, Minister to
the unstarred question No. 893, replied on
the 26th February, 1974, regarding the
proposed Railway Line—Maldah-Balurghat,
wherein the Deputy Minister of Rallways
had said:

“A traffic survey for a B.G. Lisk
from Eklakhi to Balurghat wla Oajol,
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Bupiadpur and CGaogarampur has been
completed and the report thercof is un-
der examination of the Railway Board.

(b) and (c). A decision for taking up
the actual comstruction of the proposed
rattway line will be taken only after the
examination of the survey report is com-
pkM‘M

~whereas the Minister has said in s
Budget speech, Surveys are taken up for
Maldah-Balurghat Line alongwith  mary
others. Sir, here is an apparent contradic-
tion. In reply to my question the Minister
had said that the Survey Report is under
examination—but in the Budget he said
that survey will be taken.  However, 1
urge upon him to take the proposed mutter
into se¢rious consideration.

For the last 25 years we have been
flooded with the assurances and still assu-
rances are comung there, but nothing con-
crete has come out. 1 know the Rail
Minister may point out that there is a
provision for survey on this line. But I
may humbly remind him that similur sur-
vey was tihken carber also. But what
happened to that survey? 1 can tell the
hon. Runilway Minister through you, Sir,
that people of my constituency are becom-
ing restive. Rather, they have a feeling
that had this constituency been represented
by an Opposition Member, perhaps they
would bave obtained justice from the
Railway Minister. This is a backward
area from where Congress has won all the
seats in all the elections but up to date a
small demand of the people has not been
fulfilled. I could have understood the
point if any Railway Minister would point
out that there is no justification for the
proposed Rail line. Each and everyone In
the Railway Ministry thas accepted the
cconomic and social importance of this
railway line bot inspite of that nothing bas
been dome so far. So, again I appeal to
the Railway Minister to take up this pro-
posed line with all seriousness and I
demand sn assursnce  from him that it
woumhewm;dzudlnthemmnn.

*The ‘origioal spesch was delivered in

General Dis-
CRMION

I would like to draw the attention of
the Railway Minmister to two or three other
small points. The need for an over-bridge
at Kahagunj on N.E. Frontier Railway is
long felt. [ spohe on it on the last
occusion ziso but in vain. I hope the
Railway Mmister would heep that m mind
and do the needful. Conversion of Radhi-
kapuri-Barsai M.G. lne into B.G. linc is
also a long outstanding problem, 1 would
appeal to the Railway Munister to please
turn s cyes to this area and take measures
so that these long outstanding pioblems can
be sorted out.

222

With these words 1 support the Railway
Budget.

*SHRI M. M JOSEPH (Peermade) . Mr,
Chairman, Sir, the most important mode
of transport for the common man in this
country iy raldways People with money
use their cars for short distances and for
fong distances they use aeroplanes. On
the other hand for the common man there
15 no transport other than the railways.
That means if the railway passenger fares
and freight churges are increased as pro-
posed in this year's budget proposals it will
be a big burden on the common man.
So far as third-class passengers are con-
cerned, for distances below 50 hLilometers
the increase proposed 18 from 5 paise to
15 paise and for long distance travellers
the increase is up to 50 paise. In his
Budget Speech the Railway Minister has
said that the proposed increase is 10 reduce
over-crowdiog in mail and express trains.
I do not think this objective can be
achieved. T think this will only encourage
ticketless travel. I would sugmest that
more short distance passenger trains should
be introduced and in the case of long-
distance mail or express trains they should
not be made to stop at all stations; they
should stop only at stations after co\ering
a distance of 100 kilometers.

15.00 hrs,

Tn 1972-73 wagons were not available
T am told that 40 per cent of the wagons
are lying idle in many stations in the
country.

PO A P M

Malayalam.
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[Shin M. M. Joseph]

The Railway Ministry should pay atten-
tion to the question of electrification of
railway lines in the coumtry. As far as
Kerala is concerned, railway communication
s still in a very backward condition. In
these days when the price of diese! ot and
coal has increased the Railway Ministry
should try to electrify more and more
railway hines. Ounce the Idikki Project is
completed Kerala will be able to provide
sufficient electricity to Kerala and also the
neighbouring States

The hon. Mimster seems to be a bit
indifferent towards sanctioning new lines
In Kerala there is only 4 kilometers of
rattway track for one lahh people whereas
the national average is 13 kilometers for
a populatton of one lakh. This attitude
nf neglect towards Kerala should be
stopped.

To Pun, Bhubaneshwar, Mathura and
other pilgrnim centres all sorts of communi-
cation have been provided. In Kerala
there is @ pilgnm centre called Sabari
Mala. More than five lakh pilgrims go
there every year. Qur President Shri V. V.
Giri went there and did pooja. The Prime
Minister is going there next month to
ingugurate the development work there.
The nearest railway line from this pilgrim
centre is 100 miles away from High Range
where Sabaii Mala is situated.

Sir, Peermade, my constituency produces
cash crops like cardamom and pepper
which bring in a major share of foreign
exchange to this country. Therefore, not
only because of the five lakh pilgrims who
visit Sabari Mala every year but also be-
ctinse of the cash crops produced there
which earn foreign exchange for this
country, the new railway Iine to Sabari
Mala will not in any way be uneconomical.

It is the people of Kerala who will suffer
the most because of the increase in pas-
senger fares and freight charges. A first-
ciass passenger from Cochin to Deihi will
have to pay Re. 15.50 more and & third-
class passenger Rs. 12/ more. They will
also have to pay more for their luggage
and parcels.  Thercfore, Sir, a low-pald
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Government servant will have to go alone
to his native place feaving his children and
luggage at Delhi.

Mention has been made about casval
lsbour. The wages paid to this casual
labour me different in different areas. My
demand 1s that a uniform wage structure
should be evolved. Class IV employees
are very shabbily treated by higher officers.
They are transferred to various places and
put to a lot of hardship. I have received
complaints of this nature from Madras and
other places. This should be looked into
by the Minister and action taken.

SHRI A. X. KOTRASHETT! (Belgaum):
{ rise to support the Railway Budget.
Several members on this side have spoken
in support of it in detail. 1 do not want
to repeat those points. I would like to
restrict myself to certain  developmental
works in my State,

I am \ery sorry to say that in the past
Karnataka has been neglected so far as
railways are concerned. We are all aware
that the transport system provides the essen-
tial infra-structure for the development
of the country and railways play a vital
role in our transport economy. The total
length of the railways in this country is
about 60,149 kms. and mn my State it is
about 2,575, out of which 446 kms. are
BG, 166 kms. NG and the rest MG.
This works out to about 14.4 kms. per
1,000 square kms which is far below the
national average of 18 kms. per 1,000
square kms.

My humble submission is that either
some comstruction work or some con-
version work should be taken up in my
State. In the past, a huge amount has
been spent on railways. In the three Five
Year Plans and also in the three anomal
plans, zbout 23.6 per cent of the total
outlay on the public sector has bven
spent on transport and commusications.
Again in the Fourth Plan, about 204 per
cent of the total outiay has been spent on
transport, out of which a bugs amount has
been spent on railways. But nothing has
been spent in Karnateka.
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Sometime back, in 1971, the conversion
of the Poona-Miraj lise was completed.
At the time of theuguration of this line,
it was,asnounced on behsif of the rail-
ways that this conversion would be con-
tinved upto Hospet via Hubli. But so far
nothing has been done in this regard. Not
even a single word has been said even in
the speech of the hon. Minister introduc-
ing the Budget on this matter.

There are several proposals made by the
State Government pending with the Cen-
tral Government without being considered.
The railway line from Miraj to Bangalore
is a most important line which passes
through our State. There has been a
standing demand right from the beginning
in this regard; almost all the members
from my State and the State Government
have besn insisting on the conversion of
this line into BG. But nothing has
been done so far. This line is most
economical, ard if it is constructed, it will
give a better return to the railways also.

From a reading of the fifth five year
Plant papers it is seen that much import-
ance is given to the development rather
than 10 the returns that the railways
would give and which were given m the
past. If that is so, my State should not
be neglected this year. Sometime back,
there wus a delegation to the Railway
Minister to divert this railway line from
Miraj to Bangalore and to take it vig
Gokaka, and there have been representa-
tions but nothing is said about it in the
speech of the learned Minister. So, I
vyould like to submit that if this railway
line is taken up it will not only give a
be_ttcr return to the Government but it
will niso give potential employment to
the people there, because the northern
districts of Karnataha are drought-prone
arens.  Almost every alternate year there
Will be a drought there, and even this
year, many people have become upem-
ployed because of the drongbt in northern
Karnataka., There in o great need for the
employment of lakhs of people in that
1 this railway line is taken, that is

cussion

to say, if the earth-work is taken up, it
will give employment to a large number
of people in that area.

There is another proposal before the
Government to construct  a railway line
from Hubli to Karwar. If this is done,
it will be very easy to export our iron
ore from Hospet via Karwar, because the
exporting of this ore via Madras or Goa
will cost us much. So, I request that this
proposal also must be taken into considera-
tion.

Again, there are several proposals made
by the State Government regarding the
convergsion of the Miraj-Hubli-Hospet line,
Sholapur-Hubli metre gauge, the doubling
of the brond gauge track from Sholapur
to Wali and the construction of a new
broad gauge line to connect Bellary and
Gulbarga via Sirugappa, Sindanur, Linga-
sugur, Sholapur and Sirupur.

AN. HON. MEMBER : You want all
the lines.

SHRI A. K. KOTRASHETTI: Not
all. My submission is that at least one of
these lines should have been takenm up,
since there are several proposals pending
before the Government and none of these
have been touched even in this year’s
budget : not even one. So, I would like
to urge that at least one line should be
taken up each year or at least onc line
during each five year Plan.

So, 1 would like to urge on the Minister
of Railways through you, that at least the
Miraj-Bangalore line should be taken up
immediately for conversion so as to give
better facilities for transportation in that
area, and at the same time, I request him
to consider the proposal of diverting this
tine 1ia Gokaka which does not cost much
for the railways but which would give &
better revenue for the railways.

With these words, I close.

A Qo WEATOAW TR ( FOFIT) © JTG-
wT wdww ey N ow T o @ ¥ &
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{ Y wreme fw ]
wis e g AR e oWy, Wy
¥ wv ¥ 5w ard & wwwr wgw

&% ¥ qget o gy fe g dvedt ¥ v fiw
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wfrey oft v & Tor ool & w & g 3 ofc-
wivi wr it far ot Prow ff Tw
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faz d6lr

T AWAT e qg 12w wd &
AT W ¥ wd-Nqw W} & e ¥ ol
&y sreew gk 1 Afiew v W far dgw o
WA ek §, v g e § 3w o e
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MR. CHAIRMAN: The hon. Member
may continue next time. We will now take

up Private Members' Business. Bills to be
introduced.

Shri Vishwanath Pratap Singh—absent.
Shri Murasoli Maran—absent.

Dr. Laxminarayan Pandeya--absent.

15.31 hrs.

BANKING COMPANIES (ACQUISITION
AND TRANSFER OF UNDERTAKINGS)
AMENDMENT BILL *

{AMENDMENT OF SECTIONS 3, 4 ETC]

SHRI C. K. CHANDRAPPAN (Telli-
cherry): 1 beg to move for leave to in-
troduce a Bill to amend the Banking Com-
panies {Acquisition and Transfer of Under-
takings) Act, 1970.

MR. CHAIRMAN : The question is:

“That leave be granted to imtroduce

a Bill to amend the Banking Companies

(Acquisition and Transfer of Undertak-
ings) Act, 1970,

The motion was adopted.

SHRI C. K. CHANDRAPPAN: I in-
troduce the Bill,

M ke



